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into consideration. The prevailing- 
level of prices are as a result of 
drought conditions. As you know, 
when, marginal surpluses were coming 
in the Government of India and the 
Food Corporation stepped m and that 
is how farmers interests were pro
tected.

W z  % fair
srcrnrr i

SHRI ANNASAHEB P. SHINDE: 
Both in cheque and cash.

Proposal for setting: up of National 
Road Safetj Council

a l
*462. SHRI PURUSHOTTAM

KAKODKAR:
SHRI P. GANGADEV:

Will the Minister 0f SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether the Chairman of the 
All India Council of Mayors has urg
ed the Union Government to revive 
the proposal of setting up a National 
Road Safety Council; and

(b) if so, whether Government have 
"iven any consideration to setting up
f a National Road Safety Council?

THE MINISTER OF SHIPPING AND 
TRANSPORT (SHRI RAJ BAHA
DUR): (a) Yes, Sir.

(b) A statement is laid on the 
Table of the Sabha.

Statement

The Study Group on Road Safety 
appointed by the Government of India 
has suggested some modifications in 
the objectives etc. of the proposed 
National Road Safety Council, as ori
ginally contemplated. The recom
mendations of this Group have been 
circulated to the State Governments 
and Union Administrations for com

ments. This Group’s report was also 
considered by the Transport Develop
ment Council at its tenth meeting held 
in February, 1973. The Council noted 
that comments on the Group’s report

had been received from only a few 
States. It was agreed that, after 
receipt of replies from the other con
cerned State Governments and Union 
Administrations, the Ministry of 
Shipping and Transport should exa
mine the recommendations of the 
Group, formulate their views and 
place them before the Council for final 
decisions. The proceedings of the 
meeting of the Council have been cir
culated to the State Governments. The 
concerned States and Union Territo
ries, who have not yet sent their re
plies, have also been urged to expe
dite their comments. The detail 
regarding the objects and purposes, 
membership, sources of finance orga
nisational structure etc. of the Nation
al Road Safety Council nrd similar 
Councils at the State and District 
levels will be finalised after the report 
of the Study Group has been consider
ed by the Tranppf.rt Development 
Council.

SHRI PURUSHOTTAM KAKOD
KAR: I know how the hon. Minister is 
anxious about controlling road acci
dents and how anxious he is to over
come these accidents. May I know from 
the Minister about the number of 
accidents during the last 3 years and 
the break-up? What measure* have 
been taken by him to overcome those 
accidents?

What measures are proposed to 
be taken in the matter?

SHRI RAJ BAHADUR: For the
three years the figures are as under*

1,07,400—1969
1,14,449—1970
1,25,772—1971

As far as the percentage of average 
annual increase in the number of 
accidents is concerned in France it 
has been 2.8 per cent and in Austria 
it is 2.4 per cent, in West Germany it 
is 0.5 per cent and in India it is 0.8 
per cent. Further, about the rate of 
accidents, in Yugoslavia it was as 
high as 11.2 per cent. We are taking
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steps like widening of the roads, im
partial education in the matter to 
pedestrians, to children etc. and all 
these steps are being taken

SHRI PURUSHOTTAM KAKOD- 
KAR. There is the national highway 
passing through Goa It is not worth 
the name at all.............

MR. SPEAKER: Your scope of ask
ing question is very limited. Your 
main question was about setting up 
of National Road Safety Council

SHRI PURUSHOTTAM KAKOD- 
KAR: The hon. Minister has said m 
the statement that some State* have 
bent their comments on Study Group’s 
recommendations May I know whj(-h 
are these States’  Secondly, whether 
public education regarding road cons
ciousness is one ol those reconmenda- 
tions?

SHRI RAJ BAHADUR: So far as 
education regarding road lonscioas- 
ness is concerned it is essentially the 
function of the State Governments 
They have got to do it I am sorry 
I will not b© able to give the names 
of the States but very few have done 
it. The report was received in June
1972 and we circulated m August,
1972 only. Then we discussed with 
the State Transport Ministers in Fe
bruary, 1973. We are gom<? to expe
dite the consideration but steps are 
more important than mere considera
tion.

SHRI P. GANGADEB In view of 
the safety problems which are in 
creasingly felt on the national high
ways, may I know, whether the Gov
ernment has any proposal under con
sideration to have some cort of safety 
code as well as some special arrange
ments for ensuring safety on the 
national highways?

SHRI RAJ BAHADUR- This is 
exactly on which the Stuly Gtoup on 
Road Safety applied its miad This 
is their recommendation to revive the

suggestion of All India Counci] of 
Mayors to set up the National Road 
Safety Organisation.
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ME. SPEAKER; The question was 
about suggestions. Any suggestions?

SHRI RAJ BAHADUR: The Study 
group has made suggestions. Their 
report is being considered.

SHRI R. S. PANBEY: Certain 
amendments were considered. What 
are those amendments?

SHRI RAJ BAHADUR: It is a very 
long list.

SHRI R. S. PANDEY: What axe 
the salient points?

SHRI RAJ BAHADUR: I can lay 
a statement on the Table.

MR. SPEAKER: Both of you do not
listen to me His tjue^ion is a sug
gestion for action It may be noted.
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SHRI K. RAMAKRISHNA REDDY:
In national highway No. 9, daily two 
or three murders take place. Not a 
day will pass without an accident....

MR. SPEAKER: Accidental mur
ders?

SHRI K. RAMAKRISHNA REDDY: 
Accidents amounting to murder. The 
road is very narrow. It should be 
widened.
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MR. SPEAKER: It is a suggestion 
for action.

SHRI A. K. M. ISHAQUE: In regard 
to safety in national highways, a
National Road Safety Council is to
be set up. What will be its structure
and functions and will it be vested 
with some statutory authority? If
so, is it going to clash with the State 
authorities?

SHRI RAJ BAHADUR: There are 
two schools of thought in this respect. 
One favour a body of a non-statutory 
character and the other of a statutory 
character. The preponderance is in 
favour of a body with a statutory 
character. As and when it comes, it 
will have to be a statutory Council 
and then it will be vested with autho
rity to enforce uniform standards of 
traffic engineering, road formations, 
■vehicular road-worthiness, effective 
road safety measures and other allied 
matters.

Starvation Deaths in Bhavnagar.
Gujarat

♦463. SHRI P. M. MEHTA: Will
the Minister of AGRICULTURE be 
pleased to state:

(a) whether starvation deaths have 
been reported in Gujarat in Bhavna
gar District;

(b) whether large number of people 
in that District are facing starvation; 
and

(c) if so, what immediate measures 
are being considered by the Union 
Government to overcome this unprece
dented situation?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). The State Government 
has reported that there has been no 
death due to starvation.

Measures taken by Govt, to meet the 
drought situati&n

(i) On the basis of the recommend
ations made by the Central Study 
Team which visited Gujarat in Sep
tember, 1972, a ceiling of expenditure 
of Rs. 6.9 crores was adopted. A sec
ond Study Team visited the State in 
February, 1973 to assess the situation. 
However, an amount of Rs. 10 crores 
has already been released to the State 
Government for various relief opera
tions so far

Government of India has been in 
constant touch with the State Go
vernment and all reasonable assistance 
required has been and is being made 
available.

(11) Reasonable quantities of food
grains are being supplied to the Stale 
Government

(iii) Under the Emergency Agricul
tural Production Programme, an 
amount of Rs 5.00 crores has been re
leased for special irrigation program
mes. Besides, an amount of Rs. 2 
crores has been released as short term 
loan for agricultural inputs. The 
State Government has undertaken se
veral relief measures such as opening 
of relief works to give employment to 
the affected population, distribution of 
gratuitious relief, supply of drinking 
water to the affected areas, arrange
ments for maintaining fodder supply, 
taking care of public health etc.

SHRI P. M. MEHTA: I would like 
to know from the hon. Minister fa) 
whether it is a fact or not that one 
MLA of the ruling party had informed 
the party legislators in their party 
meeting that deaths have been caused 
because of starvation in his constitu
ency. .

MR. SPEAKER: How is he expected 
to knofw what an MLA says there. 
Ask your question.

(c) Measures taken by Government SHr i  p . m MEHTA:. . .  .and he had 
m ” 1! ?  « r0u*ht N ation are in- furnished all the relevant information 
mcated in the statement placed on in support of his statement; (b) whe- 
he Table of the Sabha. ther it is a fact or not that the report




